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COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

EicHTH REPORT

Shri Hem Raj (Kangra) I beg to
move:

“That this House agrees with
the Eighth Report of the Commit-
tee on Private Members' Bill and
Reszoiutions presented to the
House on the 5th September,
1962".

Mr. Chairman: The question is:

“That this House agrees with
the Eighth Report of the Commit-
tee on Private Members' Bill and
Resolutions presented to the
House on the 5th September,
1962".

The motion was adopted.



